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रेल मतं्रालय 

[पज‍ िम मध्य रेलव े(जिमााण सगंठि)] 

अजधसिूिा 

िबलपुर, 5 िूि, 2026 

 का.आ. 2884(अ).— केन्द्रीय सरकार, रेल (संिोधि) अजधजियम, 2008 (2008 का 11) की धारा-2 - खंड (7ए) 

द्वारा प्रदत्त िजियों का प्रयोग करते हुए, इस अजधसूििा के सरकारी गज़ट में प्रकािि की जतजि से, मध्यप्रदिे राज्य में 

एतद्वारा िीिे दी गयी ताजलका के स्ट्तंभ (2) में वर्णात अजधकारी को ताजलका स्ट्तम्भ (4) में उल्लेजखत जविेष रेल पररयोििा 

” क्षेत्र के संबंध में इस तरह के काया करिे के जलए, सक्षम 

अजधकारी के रूप में अजधकृत करती ह।ै 
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 सारणी 

क्र.स.ं सक्षम अजधकारी जिला तहसील 

(1) (2) (3) (4) 

 

1. 
अिुजवभागीय अजधकारी (रािस्ट्व), मझगवां   सतिा (म.प्र.) मझगवां 

  

[फा. सं. WCR-JBPC0ENGC(MICS)/55/2025-O/oDyCE/C-II/STA/397] 

िोि ससंह मीिा, मखु्य अजभयंता/जि-IV 

 

 

 

 

MINISTRY OF RAILWAYS 

[West Central Railway (Construction Organisation)]  

NOTIFICATION 

Jabalpur, the 5th June, 2026 

 S.O. 2884(E).— In exercise of the powers conferred by the clause 7(A) of Section 2 of the Railways 

(Amendment) Act, 2008 (11 of 2008), the Central Government hereby authorizes the officer mentioned in column (2) 

of the table below as the Competent Authority to perform the function of such authority under the said Act in respect 

of  area of the Special Railway Project “Satna - Manikpur section: Proposed construction of ROB in lieu of Level 

Crossing No. 397 at Km 1213/8-9 Between Khutaha – Chitahra stations” under Jabalpur Division of West Central 

Railwayin column (4) of the table in the State of Madhya Pradesh with effect from the date of publication of this 

notification in the Gazette. 

TABLE 

S.No. Competent Authority District Tehsil 

(1) (2) (3) (4) 

  1. Sub divisional Officer (Revenue), Majhgawan Satna (M.P.) Majhgawan 

 

 

[F. No. WCR-JBPC0ENGC(MICS)/55/2025-O/oDyCE/C-II/STA/397] 

JON SINGH MEENA, Chief Engineer/Construction-IV 
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